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contribution of funds to the parties is
absolutely baseless.

SHRI PILOO MODY: How the Mi-
nister would know about what funds

are collected by the party?

MR. SPEAKER: Please sit down.

SHRI PILOO MODY: There may be
ather Ministers who might know but
not this Minister.

Concessions to Small Drug Units

+
*23. SHRI ANADI CHARAN DAS:
SHRI P. GANGADEB:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether Government have
taken a decision to give concessions
to small drug units; and

(b) if so, the salient features there-
of?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAHNAWAZ
KHAN): (a) and (b), The following
concessions are available to small scale
drug manufacturing units:

(i) All drug manufacturing units
with an annual turn-over not ex-
ceeding Rs. 50 lakhsg have been
exempted from paragraphs 8, 10 and
13 of the Drugs (Prices Control)
Order, 1970 relating to obtaiuing
prior approval of Government for
the revision/fixation of prices of
formulations.

(fi) Units having turn-over not
exceeding Rs. one crore are alloca-
ted canalised raw materials on the
basis of best of past two years' cun-
sumption plus 30 per cent towards
growth.

(iti) Units having turn-over of
Rs. one crore or above are allocat-
ed canalised raw material on the
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basis of best of past two years’ con-

sumption plus 15 per cent towards
growth.
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SHRI P. GANGADEB: “In view of
the fact that adulteration in drugs is

rampant in this country together with

our Indian markets now being flooded
with spurious drugs in spite of the
Drug Control Order. 1 would like to
know from the hon. Minister what
steps the Government propose to take
to ensure that the drugs manufactured
by small firms are strictly according
to standard specifications?
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SHRI K. 8. CHAVDA: Eighty per
cont of the total turnover, that is, total
sules, in the drugs is in the hands of
the foreign firms. May 1 know whe-
ther the Government is going to exc-
mpt small Indian drug units from
the purview of the Drugs Price Con-
trol order 19707 If not, why not?

SHR] SHAHNAWAZ KHAN: Al
the drug units whose annusl turnover
15 Jess than Rs 50 lakhs per annum
are exempt from the operation of the
Drug Price Control Act of 1970,

SHRI K S. CHAVDA:; My question
is regarding the exemption of small
Indian Drug units from the purview
of this order. He includes both.

MR SPEAKER: Why do you use
the drug for protection!

SHRI SHAHNAWAZ KKHAN:
There is no duscrimination between
Indian and Foreign drugs in the mat-
ter of exemption.

SHR] RAJA KULKARNI: It is
known that a large number of drug
units are small manufacturers but
they are finding it dificult to get their

raw materials from the basic
drug manufacturars. Government has
announceq the prices for 26 basic
drugs but the small units are not get-
ting the basic raw materials. May I
know what steps do the Government
propose or what steps have the Gov-
ernment taken to see that raw mate-
rial supplies for thp basic drugs are
ensured at the announced prices.

SHR] SHAHNAWAZ KHAN: By
and large, the small units sre getting
their quots. If the hon. Member has
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any firm in mind he gan kindly refer
that to me. I can take proper action
in that regard. Ag far_as canalisstion
of drugs is concerned, small scale
drug units sre given preference. As
I said the units having an annual turn-
over of less than Rs. 1 crore are given
30 per cent in excegs of the require-
ments.

SHRI RAJA KULKARNI: You know
that amal] drug units are closed for
want of basic drugs.

SHRIMATI PARVATI KRISHNAN:
The hon. Minister said that the Gov-
ernment are keeping vigilant eyes on
checking the spurious drug manufac-
ture. I would like to know categori-
cally what steps the Government is
taking to see that spurious drugs are
not produced. I would like to know
the steps that are going to be taken
to see that the drug industry is pro-
tected from the manufacture of spu-
rious and adulterated drugs thereby
the lives of the rest of the people are
saved.

MR, SPEAKER: The queation is
about the concessions to the asmall
drugs producers.

SHRI VAYALAR RAVI: This is an
important guestion.

SHRIMAT] PARVATI KRISHNAN:
We would like to know the stepg the
Government is taking .(Interrup-
tions).

MR. SPEAKER: All of you please
do not speak simultaneously.

SHRI SHAHNAWAZ KHAN: The
enforcement of the Drug Control
Order is done by the Ministry of
Health. The State Governments have
their own Drug Controllers and they
hove strict instructions to exercise
vigilance and that is being dome.

SHRIMATI PARVATI KRISHNAN:
We want to know whether there is

any procedure.
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MR. SPEAKER: Next question. We
have hardly done two questions in 25
minutes.

SHRI JYOTIRMOY BOSU: They
have collected Rs. 80 lakhs from the
drug manufacturers. So, how can they
take action againgt them? I am only
trying to help them. After all, grati-
tude should be there.

MR, SPEAKER: He 13 wearing the
same goggles all the time....

SHRI JYOTIRMOY BOSU: The
drug industry in Bombay has made a
lot of money. If he likes, I can give
the names, and I shall give notice of
that.

Allotment of Petrol Pumps to Co.
operatives of Taxi and Auto-
Rickshaw Owners

*24. SHRI RAJDEQ SINGH:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) whether Indian Oil Corporation
has allotted any consumer petrol
pumps to cooperatives of Taxi and
Auto-rickshaw owners for their ex-
clusive use; and

(b) if not, the rcasons therefor?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI .D. K.
BOROOAH) (a) Yes, Sir.

(b) Does not arise.
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SHRI PILOO MODY: Who is the
Member of Parliament who has ap-
plied? Whose relative ig getting it?

SHRI D. K. BOROOAH: 1 have not
seen the list, and so, 1 do not know.
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